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Mir. Speaker 1 Hon'ble Members, pow the Chief Minister will make the
chituary refersnces.

ezt {40 g Fie gE) © g TR, §9 W W ST T TE T
e afve T TRy S BN wew e R g AR A # ey vire TeT §eA
¥ wHe Y@ SEA ] :

spetyr B, wE T afan R T ¥ vad s wed st % 0
wrf, 2010 B Ty 4w Prrd O TE S BT R g1

e o 10 g, 1978 Y ger| 98 1968 dw 1972 ¥ iy e
o ¥ frg o o I T P e FRe g1
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Hon’ble Members, | associate myself with the Obituary Razferences made
by Hon'ble Chief Minister and the foelings expressed by other Members of the
House. | foei sorrow on the sad demise of Chaudhary Abdur Ragzeque who Was
clectad to the House from Firozepur Zhirka Assembly Constituency twice, He
served his constituency at the root level and made antiring sfforts for the
development of kis area. He was 2 great social worker and in his death the State
and particularly the Mewat area has lost a great seetal worker,

{ also fecl sarrow on the sad demise of Shri Moc} Chand Verma, Freedam
Fighter of District Faridabad. He was agreat freedorm fighter, § pray to Almighty 1o
give peacs to the departed souis. f will convey the feelings of this House to the
herpaved families.

My, Speaker : Now, L request all of you to kindly siand up to pay homage
to the depaiied souls for two minutes.

(At this stage the House stood in silence for two tningies as 2 mark of '
respest to the memory f decaased).

argifipn 4¥ T TR
iy, Speaker : Hoti'ble Members, now the Question Hour stawis,
‘o Open a Medical Institute

#1873 Shiri Devender Kumar Bansal : Wilk the Health Minister be pleased
to state whether there is any proposal yuder consideration of the Goverimeant ko
open 2 Madical Instituis like Apoilo, Fortis or PUL at Panchkula to provide
batter medical facilities @ the residents of Panchkula and its surroundings ?

Edneation Minister (Stat. Geeta Bhuldal Maranhail) : No, Sir.
ot g R S S R, H S A W w2 mEE W EE
e € i Tewen v Agifee e 5 Ry e Ui e # A e ot
g GEga & e & faw 300 e Wl @ e g €1 vagen w9 w
gard 70 gE €1 ﬂwﬁ-uﬁﬁ%meﬂwagaaﬁ@%wmmw s
e R A R e 7 & gt & A efee @ ue Rive Tl
=2 yEe AfFe & dwpa ¥ 5 @ VL - 99 arftvprd, edErd, TR.OE.I. #1Y
ot w=e § ﬁﬁw%“aﬁaﬂﬁﬁ?ﬁﬂw%mwﬂﬁwéﬁ?ﬂgﬁﬁﬁwm
TR § | SEE B, ﬁwﬁwﬁ#ﬁmﬂaﬁmﬂwﬁﬁwmmtmﬁﬁﬁ
wwﬁmﬁﬁqmﬁaﬁ%m%ﬁma’@?{aaﬂﬁﬂmwaﬁ@ﬂéﬂwé'?
Hdueztion Minister (Smt. Geeta Bhukal Matanhail) ¢ Speaker Sir,
hezith ig the priority agenda of our State Govermment. Though, my Hon'ble
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Member has asked about the proposal to establish Medical Institute like Apolio,
Fortis or PGI. There is no proposal to establish a medical institute like Apolla,
Fortis or PGI, yet. The Government has decided to strengthen the secondary care
facitiriss at Panchiula by upgrading the Genera! Hospital Panchiuia to a 200
bedded hospital as per Indian Public Health Standards defining the tevel of the
services, manpower and infragtractare. 1t has {argest pumber of doctors posted
and is providing very good standard of heaith cars 25 is evident from the namber
of surperies and OFD. Speaker Sir. in General Hospital Panchiaula. we are having
specialisis in OFPD services like Physician, Sorgeon, Orthopedician,
Ciynecologist, Anesthetist, Pediatrician, Dermatologist, Ophthalmologist, ENT
specialist, Psychiatrist, Radioio wist, Physiothetapist, Dental Surgecs, Pthariogist,
Wicrobiclogist, fadoor services and 24 X 7 Bmergoncy sstvices are being
provided by speciaiists {physician, Surgecn, Orthopedician, Gynecologist,
Pediatrician, Radiologist). Speciat Evening OPD Services are there at General
Yospital Panchlute, Around 200-300 patierts visit daily in the evening OFD.
CT Scan facitity is also available there. Tntensive Care Unit is thers. Speaker Sir,
AVIISHT is also there like Homotopathy, Voga and Ayurveda,

of} s R AN © SEEN AT, UG Feifarer arerare TS ST
erg % Ty A 9 A AR WO fir T@ SETE @ HN ST
wrrt w3 forg e AT v e ?

St Ceeta Bhakal Matazrhail : Mr. Speaker Sirrl would like to el my
T ble Member that 1t was decided o upgrade the General Hospita! Panchiuls
to mmatch the Indizn Public Heolth Standards. National Building Consruciion
Corporation (NBCC), New Delhi was asked to submit the detailed project report.
The estirated cost 24 submitted by NBCC is Re. 12,48 crores for (he existing
block and Rs. 14.00/- crores for the leff over work in the new plock Le. total of -
s, 26.48/- croras, ‘

o anaTE STE | S TEEa, ¥ emain Arerm & e e @ e Ly
i T e &ﬁ‘ﬁw*&%%ﬁw%aﬁﬁw&vwwwwéwﬁ?’r%?

et ey e AR St TEYea, KA Feoy wiEf & wwel 4 980
& T de ¥ & & s wd, ¥ o e T e B $I I
= T Tred! € 7 59 WY First phase of 100 seats and 500 bedded hospital at
an estireated cost of Bs, 389,43 crores at Nalhar (Mowat) is tader consideration,
gH Ty warﬁzra'lﬁ'wm"am‘cﬁiﬁﬁw%fﬂmm!ﬁmﬂfﬁm#a‘%vﬂﬂ
ﬁwm%%‘gﬁmvﬂwwﬁ5%%‘W?ﬁﬁéﬂ'wwqammnﬁtaa
forq 72T wATAT i Speaker Sir, our Government is comymitted and our Chief Minister
wants to do as much as for good health services. and infrastructure development.
Health sector has been major focus of the State Government for the last five
years. Many unprecedented steps have been taken in this regard. The State
Giovernment has taken historie steps for setting up three Medical Colleges, ope
at Khanpur Kalon, Dstt. Sonepat 100 seats with 500 - bedded hospital and other
at Nathar (Mewat) 100 seats with 500 bedded hospital at an estimated cost of
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s 389.43 crores, As, | have said eartier one is Kalpana Chawla Medical College
ot Karnal with 50 seats and 300 bedded hospital within & cost of Rs. 200/- crores.
This is the first ime after the establishinens of PG st Rohtak that three Medical
Colisges slongwith hospitals ars being set up by the Government andl these
colieges will crease 200 additional seats for MUB.ILS. courses.

Purther aae medical college with the hospital is being setup by the B3 al
faridabad also. Spesker Sir, one mote information was aif0 given in the Budget,
Azound 130 crores of Rupecs we are getting from Pradhan Mantr Swasthya
Suraksha Yojne for PGL, Rohtak and there is 2 secomd extension of AIMS in
thaijar also, ‘

o wt eferdt : omnr waEa, F ey A < weefty TR AR WA
e ¢ o e i ofex vrey o dra B R W w120 7Y B
rn ke v & iy T o € T e W ¥ s G i
it Pt o forg iR T e, g T arre e ST @l
€T & T e Ty gree Wi ) ERl T arE § w f 85-40 R B
v tremr B g Ao wa A Teet W ) Ew R e el § RN P
e iy e ! BT 1wt R AT @ R T < ) e RO
& i gy Rreme g 7

ey <Trery spae T L e e, W v Sy A B #
el e o g mnkd i Ty ool = L TE L R QR e e
sive AR O S g WS W T e R

Srt Kivan Chondhary : Speaker Sir, Lam very bappy and thankfulio the
Honhle Chisf Minister that so much of money has been atiocated (o our healih
ard health is the priovity sector of the Government. T would like to ask the
Hon'bie Minister apart from the Kaipns Chawla Medica! Collegs at Karnal and
ATIMS Phasze 1T at Thaijar, is there any other proposal they fave sent to tho
Ciovernment of India for more AVIMS hogpitals to be brought into Taryamnsa ar
rotT Speaker Sir, we have tine 1o again ask fora medical college 10 bs establisiied
o Bhiwani becauee Bhiwsani is o backward place and it is very important T il
frart ¥ afzy e oo e SN ¥ T @ SIREE T T 9g W RO ERe
§1 {fe)

ot exezze s S, aima B T & v | cefter oty 41w RIS B T

e By wiver « e i, & o o < v, weed € yp

o i Ve AR | A W, WO W % =hedt ait Gt
e, Frarlt 3wt # oAt @ 21 g A A & HE e e GETRECET
Te 300 AT w1 Sftres egn et andery ¥ we wET 4| EET 9 o ey Fafra
o g §1 ery oo BT o) afoy we WhEE T § wod T e = 7
Tre 2258,69 e el iy 0y
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el feor el : e AEiET, TR W R ¥ o waTs K eE E R
e @ Siffree gt sredl TNE W U T 8 39 A § girr argh i gt o
T FE | & SR W ) o o1 cae fhe e §t 9t W s o W €

Mr. Speaker: Kiran ji, this is not the way. T8 7! 677

o} orTher e e WETET, TG R 4O & e e &1 aet uy
T 7 A e o ere 98y wviE § | U] oY ] wer wt g il R a
HY mgean wardft i seege w Worm . A 8 glie o & g At RraredlE
77

St Geeta Bhukel Matanhall : Speaker Sir, this is a separate question,
soer Ty mrvitg gy Braew Frewn € §9®) VAW T T ST

Mew Baidiap for Civit Hospital, Ambais Cantt

®2G Shed Anil Vij + Wil the Health Minister be pleased {0 state whether
thers is any proposal under consideration of the Government o construct new
puilding for Civil Bospital, Ambala Cantt; if so, the time by which the said
buiiding is lkely to be constructed

Education Migistor (8wt Geets Blakial Mataahsil) : Mo, Sir, However,
admintstrative agpreval of Rs. 7898 Lacs hag been issued Tor the special repaiy
of Civil Hospital, Ambala Cantt, ’

it et oot s wdvse wRy, wed o o) # 0¥ waw &) fAEm wag 2067
2% s 1 o § S oy T gy S £ U W W € 5O e 429 et
TR g oy Wl o e | R TR, a o el dl o o 2 % we 9
2010 o e & v At afren wiod) & e ffRen dumR cE W e g W
B9 1857 ¥ a7 7 £

Wt T, Sy Aty ety o ot See Bfew aurE A A au
o e =reen Sl Wier o ok § ¥R vk gwa o gqw | T sitceT
T Wy ve §| soe wy-eny ffesy w7 el o e W T 7 ol e
arRET ST o o SiRuee B 8 ore sl 8 wieedh wwed & T ae o el A
a5 = e B & mid AT Hwd uw onmy el BT R oF Sl © ) e a9 §
arers wrae & wrdly geeniE of 9 off Redw o e § 0§ B 19 A e
ol & WifRrae o ffee sge oY | Riod! aver & wwg & oyey BT $
Bifttes ¥ fog #reey e o Ff el awe @ B @ e e T R R w
TR T VAR O | R T i T e faee o s of w9 ) wdtee @, ¥ enms
Ay & 0= wE @ 9 e § 1 O 5 = @ Ty 78.08 vl Wl wigd
forit wriy & R o7 A e mreeR vt b aveare wnf siree S e R s A
wg o T-Ara & ame sl 7 e O T § A a8 W wendr SR TEl
W | ereTer BTaT W ity o wid T RN o g8 € ofn o o owerd) o
T BT 31w et § o o A € B b vy Wi o o e ot ¥
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o} gy o U ¢ e weiey, W o werd o wpre 4 o @ gen
wmeen € s woeeT & arax Whpn . dorm gE o oft oot o6 s N w T
T [ arne WEYEY, 9% S Sveers 8w &, H3f off wm Tag {6 wuwr v He 9%
e HY T 7

stret ey yocrs mramed | aremet AEEY, F STTE R | A SR e
g =l P e gt UY 9 aeme gan & o O ST Y o QrentieT Har o
AT Tk e € TR B A B O B ot Wl ) 4 e o

oyl oo el ; sty watey, OF s wREW | Aemhe A ol @ e
wredt § R avem sires 50 88 1 § ol o ween wre aud o el [
& ey o, TS omheE W AN § w vl Ty BE W E Y

M, Spealter : It 1y not possible to reply abowt ali hospitals of the State.

fpel) o RpE HRETES | WU R E, A A e W & wEey wgh
i o7 o Freree o efe eny B AR o frme ¥ arars e O O o T
== gue g &% B A% ®i TR b ww 7en v ¥ i o we)

Survey for Cfd Age Pongion ™

#4r} Rarn Pal Majra 1 Will the Social Justive & Empowerment Minister
be plzased to state wheiher any survey for old age pension has beon conducied
in the Stat= duning the year 2009-10; if 20, the pumbser of peraeny found eligibie 7

Bducation Minister ($mt, (Gecta Bhakat? Matanhai! : Yes Sir. The
rumber of persans found eligible is 2,29,380,

ot 70 O AT | on AR, ¥ sl ererm ) A e o 6 e
i i fowe @ Mo gew & duw 4 sive o= ey ot & farg oo oo B
3 S~ Hew v geedtega oS & AR F wE wnl e, S-wew Gl # Ty
w1000 i Rl yEd & o TeTe T v At | g 1000w A 16,000
g ol e & fRTE 9 ofves T v et o & ofiY o e flhaen 2 T g
&7 gay, § aw e ween e wed 4 S ey foe & e W 0w o
T o, faver fvel & o9 g @ il 5w 5

Myl T UERE WEVRE ¢ WY, SRR SN o wfinear w1 § At B
w gt o Am-eEnr § e B EaT e o TET § 0 wad S GO o el
e ¥ fr ey 1000 Fo0e T o e B 8, e B g Sm wy Ry
# aitv 1000 w1 TR =E 75T B

3T} T GTHT VTIRT ¢ STEON WEIEd, § shud St § Wl Aeimar S WEA
arear & B 1000 sice T To $y §6 W9 37 of amam fead el B i A
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Fequicement of City Scan Machine
2130 Semi, Susnita Singh 1 Wili the Health Minigter be nleased to state —

{a) Whether there is 20y requirement far 2 O Scan Maching in ihe
Trauzma Centre, Civil Hospital, Kernal ; and

by If s0, whether there 18 any propose} under consigerztion of the
Government to purchase the O Sean Machine iogether-with the
tivre Dy which the above stated maching is likely o be purchased 7 7

Bducation Mintster (St Geata Bhukkab) Miatanbail 2

(&) Yes, Sir, there is requissment For 2 0T Soan Machine i the Trauma
Cenre, Civi! Hospital, Karpa:.

(b} Yes 3ir, Siatc Government iz I the procsss of plischase of 2 CT Scan
Machine for Trauma Centrs, Civil Hospiisl, Hamal and ovders ars
likely to be placed in March- April 2016,

sirerel) wgfoven Ry s MEi, WE SIGW IR & = v & Wil
Rroer o et @ & g A ¥ wee N T § | e MR, # sy gy W e
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FE W By ot i fege e € g ey femdie 3 Wids weliR AN
s 3 v SreYeR, St Rredtre & y-ofr EoT T @y & ( Speaker Sir,
in 2007-200% tc purchase the CT Scan Machine, we have given order 16
MJs Siemens Tndia Ltd. 3T 9 ot oed & any W #59 wiwiie fry w1y Wi
Sl el o € T A O W et e E T | gud A g 9
18 sed, 2010 @ Sev o gg ¥ wwE A 17.2.2000 Bt TEheR T B
#fifew E & fored Working demonstration of the Maching has alsg been taken by
the team of the senior Radiologists headed by senior Professors and head of the
departments, 63 oy SRS W@ SHET W Tifae Teare § He e T E
& & wE are TG B @ AR T ot S 99 T 9 Wl |
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Solar Ensrgy Flant

#1734 Shri Pradeep Chaudhary : Will the Power Minister be pleased 10

siaty —-

{aj whether the Solar Energy Plant in Koklan {Morni) is lying closed;
and '

() whether there is auy proposal under consideration of the
Government to supply the clectricity in various Dhanis of Bha
Nageal i¢. Koblan, Taadant, Satyon, Dudbla, Kardi, Tibata, Sheria
ete.: if 5o, the time by which the eleciricity is likely to b supplied -
irr the aforesaid Dhanis 7

Dower Minjster (Shvt Mohendra Dariap Stngeh) ¢

(nj Mo Sit. The plant was installed by TAREDA and commissiongd in
Tuly, 2006, The plant has been working successfully since Juiy,
2006 uptil Decerber, 2009. There was some defect in the elegtronic
card of the piant in the mondh of December. 2005, Mow the card has
been replaced and the plant has beea made tunctional,

(&} Under the Romote Village Fiectrificarion Programme (RVEP) of
Ministry of New & Renswable Energy, Govt, of Indla, Haryana
Rencwabls Enerpy Development Agency (HARBDAY is
implementing the project 1o provide basic lighting peeds with
Renewable Energy Technologies in the un-eloctrified hamlets
which are not feasible to electrify with conventional grid eleciricity.
The seven dhanis of Bhoj Naggal i.e., Kohlan, Thandaet, Salyon,
Dudhla, Kamradi, Ghats, Sherta have already been covered under
the RVEP scheme.
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Removal of High Tenston Wires

#1582 Sme. Kaviéa Jain « Will the Power Minister be niaased to state —

{a) whether there is zny propeszal under considerztion of the
Government to shift the high tension wires of electiiclty which ate
paseing over the roofs of the houses In the residential areas of
HSomipat city: and :

(B i go, the time by which the sbovesaid work of shittiag these wives is
iikely to be started; and if not, the reasons thereof ?
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Bione Crashers

*157 Shri Sampat Siagh : Will the Bxcise apd Taxation Minister be
pleased o state the districtwise number of stone erushers in the State of Harvana
and districtwise VAT collected from these crushers yearwige in the figancial
years 2005.2006, 2006-2007, 2607-2008, 2008-2009, 2009-10 7

PWD (3&1) Minicter (Shri Randeep Singh Surjewala) : The requisite
information is laid on Table of the House,
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PWD (B&R) Minister (Shri Randeep Singh Surjewala) : Speaker Sir,
this is the factual information. 1 don't find any anomaly. VAT is aiways done and
it is based on coliection on turm over, If my learned f-iend has a guestion gua
svasion of VAT by specific crusherina specific district, he should give a separaic
notics to me. § promise 1o him and I assuce you Spealier Sir, we will get the matter
investigated. However. Speaker Sir, I want 1o point out that in 2004-2005, when
this Government ook over, the number of crushers ware nearly 700 and the VAT .
collaciion was nearly Rs. 8,37 crores and as Thave pointed out that up to January,
G, it is Rs. 16.31 crores, There is a 100% jurap. However, ] complsisly agree
thatif my leamned friend ever feels that if there is ap evaston of tax or VAT by any
crusher, ho should poin: it out and give me & specific notice.
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Shiri Randzep Singh Surjewsala: Spezker Sir, [have alrzady answerd the
question in reply to guestion of Ch, Sampat Singh.

il rPT— T

Upgradation of PH.C.

#1'74 Skri Ganga Ram : Wil the Uealth Minister be pleased o state
whether there is any proposal under consideration of the Guvernment to upgrads
the very old Primary Health Centie of the village Bhodakalan of Patacdi
Cangtituency inte the Comrrunity Health Centre for which about five acreage
of tand was also given.

ooy ey W W ¢ WY T, A |

o oy i TR WEYe, WG < 2 e B o S T BB B
e T T v B F g g E ¥ wre AR O @ gl W
e § o gw W g e Cit

SR ey vy SRR | R WEET, A e & et § B uE
0 e 5 GRS Wigrme ¥ 74 WY 48553 3 e ¥ | A TEE,
wf 3 e 2wy deR W SRR ¥R T W e % e W W
Bt 3 B 5 e o anard wEd g, e, & ey 30 TR W sl wwdy
& | et fre e B g 1 e 20 R aivaredy vy wred &4 e T
e 3 s T v B vy W o gd B Al T vt et el &
1078 & & T BT G A T B AT WA | T WA TE1 WS W STeY
< gl ww < § wrd fhad w, e, hivel ey, 3w, S
Ha, 'MWHWWW?&@%W@W&E et ey o,
g arge @ < & | R e Ao 7 5 T 50 &% w7 suliey
T CHT B

Mr. Speaker : Hon'ble Members, now guestion hour is over.
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Supply of [rrigation Water

+54 Smi Kiran Choudhry : Will the Trrigation Minister be pleased to
sLafs —

{a) whether supply of Irrigation Water is being made up-interruptedly
in the State according to sanction and demand capacity of the area
and -

(hy  if a0, the details thercof for Bhiwani disirict ?
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2001 160286 BLE07 20077 BUE13

2002 1974273 102557 52737 BAZ2E

2002 394856 B1a51 43092 TI202

2004 je8265  es042 36246 ° 81763

2005 220223 83728 £6132 75831

2006 195280 72222 55660 85163

2007 226401 21872 55046 89936

2008 181152 56911 49438 63716

2009 187245 49642 59857 83145

T increase the capacity of Sub-siations
*68 Col. Raghubir Singh : Will the Power Minister be pleased to state —

(a) whether there is any proposal under consideration to increase the -
capacity of 33 KV Sub-stations at Makrana, Mandiheriys, Berla,
Kadma, Nandha, Mandola. Shishwala, Pichopakalan, Kheri Batar
and Ruddol falling in Badhra Vidhan Sabha Constituency;

(B} if e, details thereof ; and

(¢} if not. reason/constraints thereof 7
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Remlavization of Megai Colonies
+04 Shri Kriskan Pal Gurjar : Wil the Urban Local Bodies Minister be

meased 1o siate —

(zj whethar there is any oroposal under consideration of the
Government to regularize the iliegal colonies of Faridabad; and

by if so, the time by which the aforesaid illegal colonies are likely to

be regularized ?
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Repair of Roads
*168. Shri Ghanshyam Saraf : Will the PWD (B& R) Minister be pleased

to state whether the roads of Bhiwani Constituency are in very bad condition, if
s¢v, the time by which these roads are likely to be repaired ?
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Monitoring Committee
104, Shri Krishan Lal Parwar ; Will the Chisf Minister be pleased io
slate o .
@) whether there is monitoring commities/agency to oversez the
© implementation of WREGA in the Stawe/districts: if so, the name{s)
thereof, togetherwith the momber of cases detected in the State,
disirict-wise, from the year 2005 4ii January 2010, where the funds
earmarked for NEEGA have been misused or sinhoned off ; and
) the details of the amount involved in such cases alongwith the
steps taken to stop the misuse and siphoning of the funds 7
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Begutification of Hodal City

*#161. Shri Jagdish Nayar © Will the Urban Local Bodies Minister be
pleased to statg w

{a) the amount sanctioned by the Government for the beautification of
Hedal city? and

(0 Whether it is a fact that there is wo proper arrangement for the drainage
of rainy water in Hodal city; if so, the steps being taleen by ihe
Govarnment for the proper drainage of rain water ?

Rt st (8t v e )
@ Tl s wee & wiedeon B R o iy whew o o 1 € wd
TN gra Tl sl qu Tl B wamat @ e g
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Shortage of Buses

#4. Ehri Bam Fal Majre : Will the Trengport Mioister be plegsed (o state
whether there is shoriage of buses i the State; H so, the number of buses reguired
o meer aut the shortage togetherwith the time by which the trangmigration of
these buses will be sterted 7
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Cenmstraction of Koad |

*179, Shri Phool Siogh Kheri : Will the PW.D. (B & R) Minister be
pleased to state -

{a) whether it is & fact that the road has not been constructed from
Shadipur to Mehmoodpur in Guhla Constituency ; and

by if 5o, whether thete is any proposal under congideration of the
Government 0 construct the above stated road: if so, the time by
which the said road is likely to be constructed ?
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Aliotment of Plots
%182, Shri Devender Kumar Bansal ; Will the Chief Minister be pleased
to state -—

(8) whether the hundreds inbabitants of Indira Coleny, Rajiv Colony
and Azad Colony, at Panchkula have deposited approximately Ks.
10,000/~ each for ailotment of plots to them; and

(5) Whether approximately 2100 flats are readly for allotment 10 the
inhabitants of above said colomes; if 50, the time by which these
flates will be allogted or plots are likely to be given 10 resident of

these colonies 7
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Regpisiration of Property Dealers

#3158, Shri Szmpat Singh ¢ Wilk the Chief Minister be pleased (o siate
wihether there a1 any rules in the staie for the registration of Broperty Dealers; i
50, how many Property Dealers are registered in the State districtwise detaiis
thereof ? :
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Consiruction of Judicial Comeplex
*31, Shri Anil Vij + Will the Chief Minister be pleased to state—

{a) whether there is any proposal under consideration of the
Government to construct Judicial Complex Building for Courts at
Ambala Canit; aned

{B)  ifso, the time by which the said building is likely to be constructed ?

s At (80 offr FrE gty
@ %ﬁﬁa‘*{ﬁﬁt
(e & = gt

Aguisition of Land

=74, Shri Ashok Kumar Avora : Will the Chief Minizter be pleased to
Btatg-~

(z) whether it is fact that notification for acquisition of tand for
regidontial purposs in various Towas in the State have been Issued
during the period from 1-4-2003 to date;

() the details of total hectares of land notified {or the purpgoss
mentioned as in {a) above; and

{cy  the details of total bextares of lund reieased out of {B) above or by
the larse of notification ?
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15.00 hour{ Mr, Speaker : Hon'ble Members, I am to inform the House that §
have received a message from Smt. Savitri Yindal, M.L.A. expressing her inability
to attend the Sirting of Haryana Vidhan Sabha on 15th and 16th March, 2010
due to perscnal pre-occupation,

st @ty ye i, URTELY %ﬁwaﬁ‘:ﬁﬁm
fodrriirmy A &y v

Mz, Speaker : Hon'ble Mambers, { have received a notice of Breach of
Privilege from Shri Bharat Bhushan Satra, M. A, against Shri Om Prakash
Chactala, ML A, stating that Shei Om Prakash Chaotzla has made false,
misteading and incorrect staiement on the floor of the House on 1ith March,
2010, williully, deliborately end knowingly stating that the Haryana Urban
Sevelopment Autharity had ot acquired a single acre of lend sinco coming into
power of the Congress Government in March, 2005 ¢! date. He has also stated
that aol even a single sector of HUDA had been flogted during this period,
whereas the Farliamantary Affairs Minister, Shrt Randeep Singh Sorjowals Tiag
pointed out the corvect fastual position bist Shri Om Prakash Chautala again
asserted that neither ever a single sestor of WUDA was floated nor a single
gere of land was acquired by HUDA from March, 2005 tilt date. By doing so
Shri Owr Prakash Chautala has tried to mislead the House willfully, knowingly
and deliberately which arnounts to contempt of the House/Breach of Privilsge
commaitted by him. Thus, the macter of raaking false statement by Shri Om Prakash
Chautala on the floor of the House on 1ith March, 2010, whizh involves the
question of Breach of Privilegeicontempt of the House, be referred 1o the
Commities of Privileges for examination and report by first sitting of the nexi
Segsion,

! give my consent to the raising of the guestion by alleged Breach of
Privilege and held that the matter proposed o be discussed is in order and Tnow
ask Shri -Bharat Bhushan Batra, MLL.A. 0 rise and ask for leave o raige the
question of Breach of Privilege.

Shri Bharst Bhushan Batra : Hon'dle Speaker Sir, kindly allow me the
leave to raise the gquestion of Breach of Privilege against Shri Om Prakash
Chantala MLL.A.

Mr. Speaker : Now, I request those Members, who are i favour of ieave
being granted (o the motion, to piease rise in their seats.

{A1 this stage, all the reling party Members present in the House ross in
their seate).

Wir. Speaker ! As the number of Members who rose in favour of the
motion exceeds 13, the leave is granted.



(734 zfrarm fimes |/ 15 wrid, 2010

{ &t seme |

Now, Shri Bharat Bhushan Batra, may move his motion to refer the matter
tor the Commitiee of Privileges.

Shiri Bharat Bhushan Batea : 5ir, { beg to move —

That Shri Om Prakash Chautala has made falge, misleading and
incorrect statement on the floor of the House on 1 1th Mareh, 2010,
witlfutly, deliberately and knowingly stating that the Haryana Urban
Development Authority had not acquired a gingie acre of land sinee
coming into power of the Congress Government it March, 2005 i
date. He has aiso stated that not ever a single sector of HUDA had
heen floated during this period, whereas the Parliamentary Affairs
Minister, $tri Randesp Singh Surjewala bad pointed oul the correct
factual position but Shri Om Prakash Chautala again asseted that
sieither even a single sector of HUDA was floated nor 2 single acre
of land was acquired by FHUDA from March, 2005 il date. By
doing so Shri Om Prakash Chautala has tried 1o misiead the House
wiltfully, koowingly and dettheraiely whizh amounts t© contempt
of the HouneBreach of Privilege cormtted by him, Thus, the matter
of making falss statement by Shii Om Prakash Chautala on the floor
of the House on 11tk March, 2010, which involves the question of
Rreach of Priviiegsfconterant of the House, be referred 1o the
Coramiites of Privileges for examination and report by the first
sitiing of the next Sessioi.

nEr, Speaker : Motion moved —

That $hri O Prakash Chavtala bas made false, misleading and
incorect statement on the fioor of the House on 11tk hiarch, 2010,
willtuily, deliborately and knowingly stating that the Haryana Urban
Development Authority had not acquired 2 single acre of land shwee
soming into power of the Congress Government in March, 2005 il
date. Le has alsg stated that not even a siugie sector of HUDA had
besn floated during this period, whereas the Partiamentary Affairs
Minigter, Skt Randeep Singh Surjewala had pointed out the corzect
factual position bat Shri Cm Prakash Chantala again asserted that
neither even a single sector of HUDA was floated nar a single acre
of land was acquired by HUDA from March, 2003 till date. By
doing so Shri Om Prakash Chautaia bas tried to mislead the House
wiltfully, knowingly and deliberaiely whiich amounts to contempt
of the House/Breach of Privilege commidted by him. Thus, the mater
of making false statement by Shri Om Prakash Chautaia on the floor
of the House o 1 ith March, 2010, which involves the question of
Breach of Privilege/contempi of the House, be referred to the
Committee of Privileges for examination and report by the first
sitting of the next Session.
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These lands have been acguired and Sectors have been floated during
this regime. ‘

Mr. Speaker : Quesiion is—

That Shri Om Prakash Chautala has made a false, misleading and
incorrect statement on the floor of the House on 1th March, 2010
willfuliy, deliberately and knowingly stating that Haryana Urban
Development Authority had nct seatired a single acre of land since
coming into power of the Congress (overnment in March, Z003 tilt
date. Lie has also stated that not even a stugle sector of HUDA has
heen floated during this period, whereas the Parliamentary Affairs
Minister, Shri Randeen Singh Surjewals has peinted out the comect
factual position but Shri Om. Prakash Chauntala again asserted that
neither even a single sector of HUDA was floated not 4 single acre
of land acquired by HUDDA trom March, 2005 till date. By doing ac,
Shri Om Prakask Chautala bas tried to mislead the Bouse wilifally,
knowingly and deliberately which amouats 1o eontompt of the
House/Breack of Privilegs committed by Rim. Thus, the maiter of
snaiing 2 false statement by Slef Om Prakash Chautala oo the floor
of Honse oe 1ith March, 2010, which iavoives the question of
Breach of Privilege/contempt of the House, be raferred {0 the
Committer of Privileges for examination and repart by e first
sitting of the nexi Sesion. '

The niation was carried.

Mix, Speaker : This matter is referred 10 the Commiitee of Privileges for
examination and report by the first sitting of the fext Session,

iaE-S e
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(At this stage, all the Members of the Indian National Lok Dal and
Shirernani Akali Dal, present in the House staged 2 walk-out against referring
the matter of alleged Breach of Privilege against Shri Om Prakash Chantals, 10
the Commitiee of Privileges.)
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Punjab Government when the case is sub-judice. He is misleading the House.
How can he say that the matter is not in the Court ?
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7 o mear 51 The House is adjourned for 15 minutes.

#17.16 hrs. (The Sabha then *adjourned for 15 minutes and reassembled at 3.31
PM)

Mr. Spealker : I will request 3-4 Members from the Opposition Parties
including INLLD and BIP to come to my Chamber to discuss the matter and find
out some wayout for 10 minutes more, the House is again adjoumned.

17.31 hrs.l(The Sabha then adjourned for 10 minutes and reassembled at 5.41
PM)
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“In good news for the region, Haryana surpassed forward
looking States of Gujarat, Maharashtra, Tamil Nadu and Karnataka
by achieving 70% implementation rate of pledged investments
during the econamic slow-down of 2008.09. Also, the Punjab fared
well with implementation rate close to 60%."

1t is also written i it-—

 "While implementation rate of pledged investments for
Gujarat, Maharashtea, Tamil Nadu and Karnataka were 45%, 40%., -
389 and 34-36% respectively.”
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Mr, Speaker : Is it the sense of the House that the time of the Sitting of
the House be extended up to Lialf an hour ?

Voices : Yes, yes.

Mr. Speaker : The time of the Sitting of the House is extended for half an
hour. ‘
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~ Mr. Speaker: Now, the discussion and voting on the Demands for Grants '
on Budget for the year 2010-2011 will take place.

Ag per the past practice and in order to save the tims of the House, ail the
demands appearing oo the order paper may be deemed to have been read and
moved together, Hon'ble Members can discuss any demand but they are requested
to indicate the Demand No. on which they wish to raise the discussion,

That a sum fiot exceeding Rs. 24,32,13,000 for revenue expendnfure b

granted to the Governor to defray charges that will come in the course 6f paymenit
for the year 2010-11 inrespect of charges under Demand No. 1 — YVidhan Sabha,

That a sum not exceeding Rs. 42,15,70,000 for revenue expenditure be
granted to the. Governor to defray charges that will come in the course of payment
for the year 2010-11 in respect of charges under Demand No. 2— Governor &
Couneil of Ministers. L,

| That & sum 1ot ﬂXﬁQENi‘n’g Rs. 116,56,06,000 for vevenue expenditure
be granted 1o the Gow:‘mor‘t&ﬁéfr_a}?‘chﬁ_r‘gf;; that will come in the course of
payment for the year 20101 Fin yéspet of charges under Demand No. 3 —
Creneral Administration. - L D
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That 2 sum not exceeding Rs. 5,91,11,71,000 for revenue expenditure
be granied to the Governor to defray charges that will come in the course of
payrment for the year 2010411 in tespact of charges under Demand No, 4
Revenue.

That a sum not exceeding Rs. 1,09,52,34,000 for revenue expenditure
be granted do the Goveraos & daf;ay harges that will come in the course of
payment for ihe year 2010-11 in respect of charzes under Demand No. 5 —
Excige & Taxation,

That a sum not exceeding Rs, 23,35,54,54,000 for revenue expenditure
be granted to the Governor to defray charges that will come in the course
of payment for the year 2010-11 in respect of charges unde1 Démand
No. 6— Finagce,

That a sum not exceeding Bs. 2,50,00,60,000 for revenne expenditure
be granted to the Governor to defray charges that will come in the course of
payment for the year 2010-11 in respect of charges under Demand No. 7 —
Flanning and Siatsties.

That a sum not exceeding Rs. 8,65,13,10,000 for revenue expenditure
and Rs. 12,13,07,50,000 for capital expenditure be granted to the Governor to
defray charges that will come in the course of payment for the year 2010-11 in
tespect of charges under Demand No. § ~- Buildings & Roads.

That a sum not exceeding Bs. 57,88,56,56,000 for revenue expenditure
be granted to the Governor to defray charges that will come in the course
of payment for the year 2010~ 1] in respect of charges under Demand
No. 9w Education,

That a sum not cxceeding Bs. 2,39,08,95,000 for revenue expenditure
be granted to the Governor 10 defray charges that will come in the course of
payment for the year 2010-1} in respect of charges under Dermand No. i0 —
Technical Education, :

That a sum not exceeding Rs. 75,06,59,000 for revenue expenditure be
granted (o the Governor to defray charges that will come in the course of payment
for the year 2010-11 in respect of charges under Demand No. 11 — Sports &
Youth Welfare, :

That a sum not exceeding Rs. 11,92,27,040 for revenue expenditure be
granted to the Governor to defray charges that will come in the eourse of payment
for the year 2010-11 in respect of charges under Demand No. 12 .— Art &
Culture.

That a sum not exceeding Rs. 11,17,12,76,800 for revenue expenditure
be granted to the Governor o defray charges that will come in the course of
payment for the year 2010-11 in respect of charges under Demand No. 13 —
'Health.
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That 2 sum not exceeding Ry, 97,51,57,000 for revenue expenditure ha
sranted 0 the Govermor to defray charges that will come in the course of payment
for the year 2010-11 in respect of charges under Demand Mo, 14— Urban
Development.

That & sum not exceeding Rs. 7,11,11,16,000 for revenuve expenditure
be granted to the Governor w defiay charges that will come in the couwrse of
payment for the year 2010-11 fn respedt of charges upder Demand No. 15 —
Vocal Cavernment.

That a sum not exceeding Ks. 29,14,36,800 for vevenae expendliure bo
granted w0 the Governer to defray charges that will come in the course of payment
for the year 2010-11 in respect of charges undar Premand Nao. 16— Labour,

That a sum nat exceeding Rs. 66,55.47,000 for revenue expenditure be
- oranted to the Governor to defray charges that will eome in the course of payment
for the vear 2010-11 in respect of charges under Demand No. 17— Employmnent.

That 2 sum oot sxceeding Bs, 1,18,87,16,000 for revenue expenditure
and Re. 25,00,00,000 for capital expenditure be granted to the Governor o
defray charges that will come in the course of payment for the year 2010-11 in
respect of charges under Demand No. 18— Industrial Training.

“Ihat a sum not exceeding Rs. 1,88,46,11,000 for revenue expenditure
and Rs, 2,65,50,000 for capital expenditure be sranted to the Governor to
defray charges what will come in the course of payment for the year 2010-111in
respect of charges under Demand No. 19~ Welfare of $Cs & BCs.

That a sum not exceeding Rs. 14,41,17,42,600 for revenue expenditure
and Rs. 2,86,28,806 fov capilal expenditure be granted to the Governor to
defray charges that will come in the course of payment for the year 2010-11 in
respect of charges under Demand No. 20 — Social Security & Weifare.

That 2 sum not exceeding Rs. 4,69,96,04,000 for revenne expenditure
and Rs. 75,00,000 for capital expenditure be granted to the Governor to defray
charges that will come in the course of payment for the year 2010-11 in respect
of charges under Demand No. 21 — Women & Child Development.

That 2 sure 1ot exceeding Rs. 47,91,39,000 for revenue expenditere
and Rs. 40,00,000 for capital expenditare be granted (o the Governor to defray
charges that will come in the course of payment for the vear 2010-11 in respect
of charges under Demand No, 22— Welfare of Ex-servicemen.

That a sum not exceeding Rs. 2,43,41,19,000 for revenue expenditure
and Rs. 38,16,25,11,000 for capital expenditure be granted to the Governor 1o
defray charges that will come in the course of payment for the year 2010-11 in
respect of charges under Demand Mo, 23 - Food & Supplies.

That 2 sum not exceeding Rs. 11,05,30,70,000 for revenue expenditure
and Rs. 4,36,40,00,000 for capitsi expenditure be granted 1o the Governor to
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defray charges that will come in the course of payment for the year 2010-11 in
respect of charges under Demand No, 24 - Irrigation.

That a sum 101 exceeding Rs, 69,15,42,000 for revenue expenditure
and Rs. 50,20,600 for capital expenditure be granted to the Governor to defray
charges that will come i the course of payment for the year 2010-11 in respect
of charges under Demand No. 25 — Industries

That 2 sum not excseding By, 14,66,75,000 for revenme expenditire be
granted to the Governor to defray charges that will come in the course of paytisit
for tho year 2010-11 in respect of charges under Demand No, 26-- Mines &
Cealagy,

That a sum not exceeding Rs. 5,83,66,68,000 for revenue expenditure
be granted to the Governor to defray charges that will come in the course of
payment for the year 201011 in respect of charges under Demand No. 27—
Agriculture,

That a sum not exceeding Rs. 2,86,50,97,000 for revenue expenditure
be granted to the Governor to defray charges that will come in the course of
payment for the year 2010-11 in regpect of charges under Demand No. 28 —
Animal Husbandry & Dalry Development.

That a sum not exceading Rs, 24,45,47,000 for revenae expendifure be
granted to the Govemor to defray charges that will come in the course of payment
for the vear 2010-11 in respect of charges upder Demand No. 29— Fisheries.

That a sum not exceeding Rs. 1,94,55,12,000 for revenue expenditure
be granted to the Governor to defray charges that will come in the course of
payment for the year 2610-1 1 in respect of charges under Demand No. 30 —
Forests & Wildlife. :

That a sum not excecding Rs. 3,40,53,000 for revenue expenditure be
granted to the Governor to defray charges that will come in the course of payment
for the year 2010-11 in respect of charges under Demand No. 21 — Ecology &
Environment.

That a sum not excesding Rs. 946,27,18,000 for revenue exependiture
be granted to the Governor to defray charges that will come in the course of
payment for the year 2010-11 in respect of charges under Dlemand No. 32 -—
Rura! & Community Dovelopment.

That a sum not exceading Rs. 82,25,00,000 for revenue expenditure
and Rs. 13,22.00,000 for capitat expenditure be granted to the Governor to
defray chargss that will come in the course of payment for the year 2010-11 in
respect of charges under Demand No. 33 «— Co-operation.

That & sormn not exceeding Rs. 10,61,93,35,000 for revenue expenditure
and Rs. 1,56,02,50,000 for capital expenditure be granted to the Governor 0
defray charges that will come in the course of payment for the year 2010-11 in
respect of charges under Demand No.34 — Traaspert.
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That a sum not exceeding Rs. 2,34,63,000 for revenue expenditure and
Rs. 18,30,00,600 for capital expenditure be granted to the Governor (o defray
charges that will coyme. in the course of payment for the year 2018-11 in respect
of charges under Demand No. 35 — Tonrism.

Thar a sum not cxceeding Rs. 14,17,26,57,000 for revenue expenditure
ang Rs. 1,36,36,06,500 for caplial expendiiars be granted o the Governor o
defray charges that will come in the course of payment for the year 2010-11 in
respect of charges under Demand Ne, 36 — Horme.

Thai a sum not exceeding K. 3(},9’?,'75,03‘6 for revenae expenditure be
granted to the Governer to defray charges that will come in the course of payment
for the year 2010-1 1 in respect of charges under Demand No. 37— Elections.

That 4 sum not exceeding Rs. 6,64,19,00,600 for revenue expenditure
and Rs. $,49,50,00,000 for capital expenditure be granted to the Governor to
defray charges that will come in the course of payment for the year 2010-11 in
respect of charges under Demand No. 33-—Public Health & Water Supply

That & sum not exceeding Rs. 51,83,47,000 for revenve expenditure be
granted to the Governor to defray charges that will come in the conrse of payment
for the year 2010-1 1 in respect of charges under Demand No. 39—Tnformation
& Publicity.

That a sum not exceeding Rs. 29,88,24,27,000 for revenue expenditure
and Rs. 19,54,77,00,000 for capital expenditure be granted 1o the Governor 10
defray charges that will come in the course of payment for the year 2010-11 in
tespect of charges under Demand No.40) — Energy & Power, '

Thai a sum not cxceeding Rs. 19,58,24,860 for revende expenditure
2nd Rs. 1,00,000 for capital expenditure be granted to the Governor to defray
charges that will come in the course of payment for the year 2010-11 in respect
of charges under Demand No. 41 - Eléctronics & 1T.

That 2 surn 10t excesding Rs. 1,45,81,45,000 for revenae expenditure
he granted to the Governor to defray charges that will come in the course of
payment for the year 2010-11 in respect of charges under Demand Mo, 42 ——
Administration of Justice.

That a sum not exceeding Rs. 74,79,01,000 for revenue expenditure be
granted to the Governor to defray charges that will come i the course of pryment
for the year 2010-11 in respect of charges under Dremand No. 43 — Prisons,

That & sum ot exceeding Rs. 37,04,34,000 for revenue expenditure
and Rs. 5,60,000 for capital expenditure be granted to the Covernor o defray
charges that will core in the course of payrent for the year 2010-11 in respect
of charges under Demand No 44—Printing & Stationery.

That a sum Hot exceeding Rs. 16,02,39,60,000 for capital expenditure
be granted to the Governor to defray charges that will come in the course of
payment for the year 2010-11 in respect of charges under Demand No, 45 —
Loans & Advances by State Government,
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Mz, Speaker : I have also received Cut Motions given notice of by Shri
Ram Pal Majra, Shri Ashok Kumar Arora and Shri Ajay Singh Chautala and Rao
Bahadur Singh on Demand Nos. 3, 9, 18, 11, 13, 24, 27, 34 and 36 will also be
deemed to have been read and moved. However, [ shall put the Cut Motions o
the vate of the House when the respective demands are put 1o the vote of the
House. Such Members may, howaver. participate in the discussion.

Demand No. 3
1. ShriRam Pal Majra;
2. Shri Ashok Kumar Arera and
3. Shri Ajay Singh Chautala, M.JL.A.s

That Demand No. 3 of Rs.116,56,06,000/- for revenue expenditurs on
account of Cenersl Administration be redpced by Re. 1/~

Demand No.9
i.  ShriRam Pal Majra;
2. 3hri Ashok Kurnar Arora and
3 Shri Ajay Singh Chautala, MEL.A s

That Demand No.% of Rs. 5788,56,56,000/- for revenue expenditure on
aceount of Education be reduced by Rs, if-,

| Demnand No, 10
1. Shri Ram Pal Majea;
2. Shri Ashok Kumar Arora and
3. Shil Ajay Singh Chautala, ML A s

That Demand No. 10 of Rs.239,08,95,000/- for revenue expenditure on
account of Technical Education be redyced by Rs.1/-

Demand No. 11
1. Shri Ram Fal Majra;
2. Sbri Ashok Kumar Arora and
3. Shri Ajay Singh Chautata, ML .As

That Tiemand No.l1 of Bs.75.06,59,000/- for revenue expenditure on
account of Sports & Youth Welfare be reduced by Rs.1/-

Demand No. 13
1. Shei Ram Pal Majra;
2. Shri Ashok Kumar and
3. Shri Ajay Singh Chautala ML As
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That Demand No. 13 of Rs. 1117,12,76,000/- for reveme expenditure on
sccount of Health be reduced by Rs.1/-.

Demand No. 24

I.  ShriRam Pat Majra;

2. Shri Ashok Kumar Arota;

3, Shri Aday Singh Chautala and

4,  TRao Bahadur Singh, ML.A.s

That Demand No. 24 of Rs, 1103,30,70,000/- for revenue expenditura
and Rs, 436,40,00,000/- for capital expenditure on account of Irrigation be
reduced by Rs. U-. '

Demand No. 27
1. &hriPam Pal Maira;
2. Shri Ashok Kumar Arera and
3, Shri Ajay Singh Chautala, ML.As

That Demand No. 27 of Rs. 583,66,68,000/- for revenue expenditure on
account of Agriculturs be reduced by Rs. -,

Bemand Ne. 34
1. ShriRam Pai Majra
2 &hri Ashok Kumar Arora and
3, Stri Ajay Singh Chautala, M.L.AS

Thar Demand No. 34 of Rs.1061,93,85,000/- for rovenue expenditure
and Rs. 156.02,50,000/- for capital expendilire on GCCOUNL of Trangport be
reduced by Rs. 1/-.

Demand No. 36
1.  Shri Ram Pal Majra;
7 Shri Ashok Kumar Arora and
3. Shri Ajay Singh Chautaia, M.L.As

That Demand Ne. 36 of Rs.1417,26,57.006/- for revenue expenditure
and Rs. 130,50,00,000/ for capital expenditure on account of Home can be
reduced by Rs.1/-

Mr, Spealcer : Now, T will put the Cut Motions on the Demands to the

vote of the House and then T will put the Demands to the vote of the House.

s
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Demand Nog. 1 &2
Mr_Epeaker : Question is—
That a sutn not exceeding Bs.24,32,13,000 for revenue expenditure
be granted to the Jovernor to defray charses thar will come 1n the
course of payment for the year 2010- L1 in respact of charges under
Demand No. 1« Vidhan Sabha,
That 3 swm 0ot excacding Be 42 35 70 (000 For reverus expanditure
be granted to the Governor to defray charges that will come in the

couese of payment for the year 2010-11 in respect of charges under
Demand No. 2 -~ Governor & Council of Ministers.

The motion was carried,
Demand Np_ 3

Mr. Speaker : Now, | put Cut Motion No. | on Demand No. 3 given by

Shri Ram Pal Majra, Shri Ashok Kumar Arora and Shei Ajay Singh Chautala,

M.L.As. to the vole of the House.

H7Y TR ATERY (TN © it WelSs, WiNe TSy O wOig] @Y
U oy & wmite gun fraeas warel 89 & fvgaed $9 gen 7 A ann
afre foropererdd 7 R ger arey o T v < R wreT @ B T G e
W% S WY1 AL, W Al B ouv W ant ST arel % N W e i e g
e B B Ty Al o, wee wet o qer & &1 Sue Meaeed wer 4 gt
wHR UH-TE Afedt & oy oy 2-2 @ 3-3 M w w9 § Rewa v
STH! W wgAr o welew § | wEe @ oHeNT Ty oY % € W iy o wofit o
manaE e wvd £ Rrads oF T8 @ Rerwie ¥ g iR 4 Regoreie & wd €
# wTes Ay ] B | et Ferem, W one wed 4 ot v &) By fdiw.
WYE TP W AT @ AT 819 d o g 9w @ 3 €, 399 feamae o g ot
THR & ot T oRE W e o vy | O Rty A vy w1 e wre e
T o 7F S ¥ W v & fir om o o € 9 Y @ o € afe o el
ot e U & | 39w & wgw W e Renw g 9§, o vy Rewwdc
B 8RN § W @ o AT TORE 3 Tew 9w 39 § R ug de g
51w S Rrgrergie & W &1 Rrel 9o & fieaerel 99 wo ¥ 39 Ter
TE-U e & i § gt @ de-die misdt & v £ o v awt v, -
Wi 7 wieT Wt 8 | gl e s Yefitrere w i qondiEew v v ¥
W gwfeny $7 e Arew 2

My, Speaker : Question is—

That Dermand No.3 of Rs.116,56,06,000/- for revenue expenditure
on account of Genersl Administration be reduced by Rs. 1.,

The mation was lost.
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Mr. Speaker : Question is—

“Fhat a sum rot exceeding Rs.116,56,06.000 for revenue
expenditure be granted to the Governor to defray charges that witl
come in the course of payment for the year 2010-11 in respect of
charges under Demand No. 3 —- General Administration. '

The miotion was carried.
Pemand Nos, 4 to 8
Mr. Speaker : Questionis —

That a sum not exceading Bs.551,11,71,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2010-11 in respect of
charges under Demand No.4-Revenue,

. That a sum not exceeding Rs5.109,.52,34,000 for revenue
expenditure be granted to the Governor fo defray charges that will
come in the course of payment for the year 2010-11 in respect of
charges under Demand No.5 - Excise & Taxaton.

That a sum not exceeding Rs.2339,54,54,000 for revenue
expenditure be granted 10 the Governor 0 defray charges that will
come in the course of payment for the year 2010-11 in respect of
charges under Demand No.6 - Finance.

That a sum not exceeding Rs.250,00,00,000 for revenue
expenditure be granted to the (overnor to defray charges that will
come in the course of payment for the year 2010-11 in respect of
charges under Demand No.7- Flanning and Statistics.

That a sum not exceeding Rs.865,13,10,000 for revenue
expenditure be granted to the Governor o defray charges that wijl
come in the course of payment for the year 2010-11 in respect af
charges under Demand No.8 - Buildings & Roads.

The motion was carried,
Demand No. ¥

M. Speaker ; Now, I put cut motion No.2 on Demand No.9 given by Shyi
Ram Pal Majra, $hri Ashok Kumar Arora and $hri Ajay Singh Chautala, M.L.As
_to the vote of the House.
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Mr. Speaker : Question is—

That Demand No. 9 of Rs. 5788,56,56,000/- for revenue expenditure on
account of Education be reduced by Rs. /-

The motion was lost.
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Mr. Speaker : Question is—

That 4 sam not exceeding Rs. 5788,56,56,000/- for revenue
expenditure be granted to the Governor to defray charges that
will come in the course of pavment for the year 2010-11 in
respeci of charges under Demand Mo, 9-Education,

The motion was carried,
) iremand No. 16

Mtr. Speaker : Now, I put cut motion No. 3 on Demand No. 10 given by
Shri Rarm Pal Majra, Shri Ashok Arora and Shef Ajay Singh Chautala, M.L.AS. ©
the vote of the House.

o ater Wi i we, § deetae Tomee O S A wftay
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e az, v WET W el wat s @i A T o el oY R
1w B & fip S ST g S oo & 9 ¥ F aw wEw W § i v
ey wE e iR | ()

Mr. Speaker : Question is-

That Demand No. 10 of Bs, 239,08,95,000/- for revenue
expenditure on account of Technical Education be reduced
by Re. /-, -

The mation was lost
Mr. Speaker : Question is——

That & sum not axceeding Rs, 239,08.95,000/- for revenye
expenditgre be granted to the Governor 1o defray charges that
will come in the course of payment for the year 2010-11 in
tespect of charges under Demand No. 10 Technical Edugation.

The motion was carrigd.
Demand No. 11

Mr. Speaker : Now, I put cut motior: No. 4 on Demand No. 11 given by
Shri Ram Pal Majra, Shri Ashok Arora and Shri Afay Bingh Chautala to the vote
of the House,

) eraTe TR - e R, 4 e T 9 A own wed & o A
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Mr. Speaker : Guestion is—“—‘

That Demand No.ll of Rs.75,06,59,000/- for revepue
expendifure on account of Sports & Youth Welfare be reduced
by Rs. 1/-. :

The motion was lost,
Mr, Speaker : Question is—

That a sum not exceeding Rs.75,06,556,000/- for revenue
expenditure be granted to the Governor to defray charges that
wiil come in the course of payment for the year 2010-11 in
respect of charges under Demand No. 11 - Sports & Youth
Welfare,
The motion was carried.
Demand No. 12
Mr. Speaker ; Quastion is—

That a sum not exceeding Ra.11.92,27,000/- for revenue
expenditure be granted to the Governor to defray charges that
will come in the course of payment for the year 2010-11 in
respect of charges under Demand No. 12-Art & Culture.

The motion was carried,
Demand Ne. 13
Mr. Speaker : Now, I put cat motion No.5 on Demand No.13 given by

Shri Ram Pal Majra, Shri Ashok Kumar Arora and Shri Ajay Singh Chauntala,
M.L.As to the vote of the House,
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Mr. Speaker : Question is —

Thiat Demand Mo, 13 of Ry 11,17,12.78 000/- for revenue
expenditure on account of Health be reduced by Re. 1/~

The mnzzcm was Lost,
Mr. Speaker: Qu&stmn is—

That ¢ sum not sxcesding Re 11,17,12.776 D004 for revenne
expenditure be granted to the Governor to defray charges that
will come in the course of payment for the year 2610-11 in
respect of charges under Demand No, 13 ~ Healith.

" The motion was carried.
Demand Nos, 14 to 23
Mr. Speaker: Question is —

That 2 sum not exceeding Rs, 97,51,57,000 for revenue
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2010-11 in respect of
charges under Dunand No. 14 — Urban Development.

That a sum not ewf'cdmﬂ Rz 7,11,11,16,008 for revenue
expenditure be grauted o the GoVerrmr to defray charges that will
come in the course of payinent for the year 2010-11 in respect of
charges under Demand Mo. 15 — Local Government.

That a sum not excooding Rs. 29,14,36,000 for revenne
expenditure be granted to the Governor to defray. charges that wilk
‘come in the course of payment for the year 2010-11 in respect of
charges under Demand No. 16 — Labour.

That 4-sum mot exceeding s, §6,55,47,000 for revenune
expenditure be granted to the Governor to defray charges that will
come in the course of payment for the year 2010-11 in respect of
charges under Demand No, 17 Employment.

That a sum not exceeding. Rs. 1,18,87,16,060 for revenue
expenditure and Rs. 28,00,00, 000 for capital expenditure be

granted to the Governor to defray charges that will come in the

coufse of payment for the year 2010-1] inrespect of charges undef
Dremand No, 18 — Industrial Training.

That a sum not exceeding Rs, 1,88,46,11.600 for revenue
‘expenditure and Rs. 2,65,60,000 for capital expenditure be granted
tor the Governor o defray charges that will come in the course of
payment for the year 2010-11 in respect of charges undc:r Demand - .
No. 19 — Welfare of SCs & BCs.
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‘That @ sum not exceeding Rs. 14,41,17,42,008 for revenue
expenditure and Rs. 2,86,20,000 for capital expenditure be granted
ta the Governor to defray charges that will come in the course of
payment for the year 2010-11 in respect of charges under Demand
No. 20 — Social Security & Weltare.

That a sum not exceeding Ry, 4,89,96,04,080 for revemus
expenditure and Rs. 75,00,060 for capital expenditure be granted
1o the Giovernor to defTay charges that will come in the course of
payment for the year 2010-11 in respect of charges under Demand
No. 21 ~ Women & Chiid Developmeni.

That a sem not exceeding Rs. 47,91,39,800 for reyvenue

expenditure and Rs. 40,00,000 for capital expenditure be granted |

to the Covernor to defray charges that will come in the course of
payment for the year 201011 in respect of charges under Demand
No. 22 — Welfare of Ex-servicemen. -

That a sum not exceeding Rs. 2,43,41,19,000 for revenue
sxpenditure and R4, 3816,25,11,000 for capital expenditare be
granted to the Governor to defray charges that-will come in the
course of paymen for the year 2010-11 in respect of charges under
Demand Na. 23 — Food & Supplies.

The mation was carried.
Demand Na. 24

Mr. Speaker : Now, I put cut motion No. 6 on Demand No. 24 given by
Shri Ram Pal Majra, Shri Ashok Arora, Shri Ajay Singh Chautala and Bao Bahaduor
Singh, MLASs to the vote of the House.
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Mr. Speaker ; Thank you very much.
S} TR T - Y, TN 3 i 98 i e relrd o e e O S g
o1 () -
Mr. Speaker 1 Thank you very much.
Mr. Speaker : Question is—

That Demand No.24 of Rs.11,05,30,70,000/- for revenue
expenditure and R$.436,40,00,000/- for capital expenditure on
aceount of Irrigation be reduced by Rs.1/-

The motion was lost,
Mr. Speaker : Question is—

That a sum not exceeding Rs.11,05,30,70,000/- for revenue
expenditure and Rs.436,40,00,000/- for capital expenditure b
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granted to the Governor to defray charges that will come i the
sourse of payment for the year 2010-11 in respect of charges
. under Damand No24 - Trrigtion.

The motion was carried.,
Demand Nos. 25 & 26
Mr. Speaker : Question is—

That a sum not exceading Rs.69,15,42,000/- for revenue
expenditure and Rs. 50,20,000 for capital expenditure be
sranted to the Governor to defray charges that will corne in the
course of payment for the year 2010-11 in respect of charges
under Demand No.25 - Industries.

That a sum not exceeding Rs.14,66,75,000/- for revenue
gxpenditure be granted to the Governor to defray charges that
will come in the course of payment for the year 2010-11 in
respect of charges vnder Demand No 26 - Mines and Geology.

The motion was carried,
Demand No. 27
Mr. Speaker : Now, I put cut motion No.7 on Demand No. 27 given by

Shri Ram Pal Majra, Shri Ashok Kumar Arora and Shri Ajay Singh Chautala,
M.L.As to the vote of the House.
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My, Speaker ; Question jg—

That Demand No. 27 of Rs. 3,83,66,68,000/- for revenue
expenditure on account of Agriculture be reduced by Rs, 1/-.

The motion was lost,
Mr, Speaker ; Question is—

That a sum noi exceeding Rs. 5,83,66,68,000/- for ravenus
axpandimre be gramted to the Governor to defray charges that
will come in the course of payment for the year 2010-11 in
respect of charges under Demand No. 27 — Agricuiture.

The motion was carried.
Demand Nos. 28 to 33
Mr. Speaker : Quesiion is -

That 2 sum not exceeding Rs.2,86,50,97,000/- for revenue
expenditure be granied to the Governor to dafray charges that will
come in the course of payment for the year 2019-17 in respact of
charges under Demand No. 28—Animal Husbandry and Dairy
Bevelopment.

That a sum not exceeding Rs, 24,48,47,000/- for revenue expenditure
be gramed to the Governor to defray charges that will come in the
eourse of payment for the year 2010-11 in respect of charges under
Demand No. 29 ~— Figheries.

That a sum not exceeding Rs.1,94,55,12 000/~ for revenne
sxpenditure be granted 1o the Governor to defray charges that will
come in the course of payment for the year 2010-11 in respect of
charges under Demand No, 30 — Forests and Wiidlife.

‘That a sum not exceeding Rs. 3,40,33,000/- for revenue expenditure

be granted 10 the Governtor 1o defray charges that will come in the
course of payment for the year 2010-11 in respect of charges under
Demand No. 31 - Ecclogy & Environment.

That a sum not exceeding Rs. 9,46,27,18.000/- for revenue
expenditure be granted to the Governor wo defray charges that will
come in the course of payment for the year 2010-11 in respect of
charges under Demand No. 32 — Rural and Community
Trevelopment. ' '

That & sum not exceeding Rs. 82,25,00,000/- for revenue expenditure
and Re. 13,22,00,000 for capital expenditure be granted to the
Goverpor to defray charpes that will come in the course of payment
for the year 2010- 1§ in respect of charges under Demand No. 33 —
Cooperation.

The motion was carried,
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Demand No.34

My, §peaker 1 Now, I put cut motion No.8 on Demand No.34 given by
$hri Ram Pat Majra, Shri Ashok Kumar Arora and Shri Ajay Singh Chautala,
M.L. As to the vote of the House.
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Bir. Speaker : Question is—

That Demand No.34 of Rs.10,61,93,85,000/- for revenue
expenditure and Rs.156,02,50,000/- for capital expenditure on
account of Transport be reduced by Rs. 1/~

The motion was lost.
Mr. Speaker : Question is—

That a sum not exceeding Rs. 10,61,93,85.000/- for revenue
expenditure and Rs. 156.02,50,000/- for capital expenditure
be granted to the Governor to defray charges that wil! come in
the course of payment for the year 2010-11 in respect of charges
under Demand No.34 — Transport.

The mation was carried.
Demand No. 35
Mr. Speaker : Question is—

That & sum nat exceeding Bs. 2,34,63,000/- for revenue
expenditure and Rs.18,30,00,000/- for capital expenditure be
pranted to the Governor to defray charges that will come in the

" course of payment for the year 2010-11 in respect of charges
under Demand Mo 35-Tourisr.

The mation was carried.
Demand No. 36

Mr, Speaker : Now. [ put cut imotion No.9 on Demand No.36 given by
Shri Ram Pal Majra, Shri Ashok Kurar Arora and Shri Ajay Singh Chautala,

M.L.As to the vote of the House.
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o o e o s 5 A & gt B i age o o e e
Fafey o @t & Raeme @l g 98T and organized by police crime
should be prohibited,

Mir. Speaker; Question ig-—

That Demand No.36 of Ra 14,17,26,57.000/- for revenus
expenditure and Rs.130,50,00,000/- for capital expenditure on
account of Home be reduced by Bs.1/-

The motion was lost.
Mr, Speaker: Question izw-

That a sum not cxcesding Rs.14,17.26,57.000/- for revenuc
expenditure and B 130,50,00,000/ for capital expenditure be
granted to the Govertior to defray charges that will come in the
course of payment for the year 2010-11 in respect of charges
under Demand Na.36 - Home.

The motion wds carried.
Demand Nos. 37 to 45
My, Speaker: Question is—

That a sum not exceeding Rs. 30G,97,75,000/- for revenue
expenditure be granted to the Governor to defray charges that
will come in the course of payment for the year 2010-11 in
respect of charges under Demand No.37— Elections.

That a sum not exceeding Bs. 6,64,19,00,000/- for revenue
expenditure and Rs.649,50,00,000/- for capital expenditure be
gratted to the Governor to defray charges that will come in the
course of payment for the year 2010.11 ig respect of chirges
under Demand No.38— Public Health & Water Supply.

That & sum not exceeding Rs. 51.83.47,000/- for revenue
expenditurs be granted to the Governor to defray charges that
will come in the course of payment for the year 2010-11 in
respect of charges under Demand No.389—Information &
Publicity. '

That a sum not exceeding Rs, 29,88,24 27 000/ for revenue
expenditure and Rs.1054,77,00,00 for capital expenditure be
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granted to the Governaor to defray charges that will come in the
course of payment for the year 2010-11 in respect of charges
under Demand No.40- Energy & Power.

That a sum not exceeding Rs. 19,58,24,000/- for revenue
expenditure and Rs,1.00.000 for capital expenditure be granted

Uty the Cavernor to defray charges that will come in the course
¥ 2

of payment for the year 2010-11 in respect of charges under
Demand No.4i- Electronics & IT.

That a sum not exceeding Rs. 1,45.81,45.000/- for revenue
expenditure be granted-to the Governor to defray charges that
will come in the course of payment for the year 2010-11 in
raspect of charges under Demand No.42- Administration of
Tustice,

That a sum not exceeding Bs. 74,79,01,000/- for revenue
expenditure be granted to the Governor to defray charges that
will come in the course of payment for the year 2010-11 in
respect of charges under Demand No.43- Prisons,

That a sum not exceeding Rs. 37.04,34,000/- for revenue
expenditure be granted to the Governor to defray charges that
will corae’in the course of payment for the year 2010-11 in
raspect of charges under Demand No.44- Printing & Stationery.

That a.sum not exceeding Rs.16,02,39,60,000/- for revenue
expenditure be granted to the Governor to defray charges that
will come in the course of payment for the yvear 2010-11 in
respect of charges under Demand No.45-Loans & Advances by
State Government.

The wmotion was cariied.

’E‘IE?I?EETWETM

Mr, Speaker : Is it the senise of the House that the time of the sitting be

extended for 10 minutes?

Voices ;: Yes, Sir.

Mr. Speaker : The time of the sitting is extended for 10 minutes?

g =Y g o T e
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S g ¥ oy & T | wal o R RS an v i 4 e o i Al A R o
ol &7 g7 it v wmrerdt Hiw wx

Mr. Sneaker : Now, the House stands adiourned till 10.00 AM wmorrow
the lath March, 2010. :

#10 A Hrs. (The Sabha then *adjourned til 10.00 AM. Tuesday, the 1&th
) March, 2010.)

47258—H V5 —H.GF, Chd.







